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‘Notes of The Registry | : Order of The Tribunal
R Ld. cotfhisel fo7 both'sides dre presentaiid heard.™ @ - 7
i ‘Ld counsel for the alleged contemnors furnishes the order
passedf by the Honm'ble High Court in WPCT 81/2019,
wherein the order of this Tribunal dated 08.03. 20218 was
‘ challenged by the Departrnent
In view of the:fact that, the orders passed by this Tribunal in
the O.A have been reversed in WPCT 81/2019, in regard to
Notification. no. 01-06, contempt proceedings are dropped.
Notices issued, if any, are discharged with liberty to the
petitioner to file afresh, if he so desires.
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